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DELHI LEGISIATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

( Gneral information relating to Legislative & other matters)
“fimtadev  21st June,2001/ Jaishtha 31,1923 (Saka)

No.153
Detention and Release ot Members

The following measage addressed to the Hon'ble Speaker,
Delhi Vidhan Sabha, Delhi was received from Dy .Commissioner of
Police, Crime Branch, Delhi, . .

" I have the honour to inform you that Hon'ble Shri
Tarvinder Singh Marwah,MLA has been arrested by Crime

| Branch of Delhi Police vide case FIR No.l96/2001 U/S

| 186/353/332/34 IPC, PS Sriniwas Puri, Delhi and he has

| been released on submission of personalfat 1430 hrs. on
20.6,2001."
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